Name of the corporate debtor: Ragh

Annexure-1V

pati Construction Private Limited; Date of

t of CIRP: 19/10/2023; List of Creditors as on: 03/10/2024

List of unsecured financial creditors (other than fi ial creditors belonging to any class of creditors)
Amount of Amount of any Amount of Amount of
SI. No. [Name of creditor Details of claim received Details of claim admitted contingent | mutual dues, that claim not claim under Remarks, if any
claim may be set off admitted verification
N .
Date of . Amount of claim .| Amount covered by Amount Whether A) ""“Tlg
. Amount claimed . Nature of claim . covered by share in
receipt admitted Security Interest related party?
guarantee CoC
As no information has been
provided by the Claimant regarding
d the calculation of the interest
Unsecure i S i
Avargreen Organic ! ! amount, the interest amount which
1 Foods Private Limited 11-11-2023 | % 1,06,75,000.00 | % 1,00,00,000.00 Fman}cnal NA NA No 34.02% 0.00] 0.00 % 6,75,000.00 0.00 has been calculated by the claimant
Creditor has not been admitted
The claimant has submitted revised
claim form in Form-B dated
07.09.2024
Unsecured
2 Rajat Singh Deep Bhatia| 06-04-2024 |  8,86,25,197.00 %0.00 Financial NA NA No 0.00% 0.00] 0.00 ¥ 8,86,25,197.00 0.00
Creditor
The Claim has been categorised as
non-acceptable due to non
submission of information
Unsecured /documents in support of the Claim,
3 Manpreet Singh 09.09.2024 | < 10,49,238.00 %0.00 Financial NA NA No 0.00% 0.00] 0.00| % 10,49,238.00 0.00 despite of multiple opportunity.
Creditor
Total 310,03.49.435.00| ¥1.00,00,000.00 34.02% %9.03.49.435.00 0.00




